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(ii) Need to provide financial assis-

tance to the Government of
Kamataka to rehabilitate
devadasis

SHRI C. P. MUDALA GIRI-

YAPPA (Chitradurga): The incidents
of dedication of girls as devadasis are
taking place in the countcy even after
43 years of Independence especially
in the border arcas of Karnataka,
Maharashtra and Andhra Pradesh.
Like the Sati system this is also an
inhuman practice.

The Andhra Pradesh Government
passed legislation in 1987 banning the
practice of devadasi system. The
Karnataka Government has also tak-
en up several measures to put an
end to this evil system. In spite of
this, the practice prevails in the coun-
try though there is decrease in the
number of such incidenis. Inciden-
tally almost all these viclims are {from
the downtrodden communities.

The Karnataka State Gove:nment
had undertaken recently a compre-
hensive survey in all the taluks of
Belgaum district about devadasis and
the data collected is being piocessed
by computers. Meanwhile, a project
report on various measurcs to be taken
up to rehabilitate the victims of
devadasi practicz has been prepared
on the basis of a survey and this had
been submitted to the Government of
India for sanction.

1 urge upon the Government of
India to sanction the project and to
provide substantial financial help to
the State Government of Karnataka
so that the victims of this systcm
could find a better future.

Need to set up T.V. towers
(minllillymsol Uttar Pra-
desh

[Translation]

SHRI HARISH RAWAT (Almora):
Mr. Speaker, Sir, under Doordarshan
expansion policy it has been mention-

that priority would be given to the
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backward hilly and border areas.
Unfortunately, the hilly areas of Uttar
Pradesh have not been covered under
Doordarshan cxpansion scheme. At
present less than 25 per cent people
of this region can view T.V. program-
mes. The Ministry has not set up
T.V. Towers even at those places for
which approval was already accorded
resulting in great resentment among
the people of these tribal dominated
border areas.

I would, therefore, request the hon.
Minister that T.V. Towers should be
set up at Tehsil and sub-Tchsil hcad-
quarters at Munsyari, Champavat,
Didihat, Gangolihat, Beiinag, Bagesh-
war, Kapkot, Bhikiyasain, Moulckhal
(Ratkhal) of the hilly areas of Uttar
Pradesh in this ycar itself.

(iv) Need to provide financial
assistance to the Government of
Uttar Pradesh for construction/
repair of National Highways
particularly Natiouval IHighways
passing through Mohanlalganj
Parliamentary Constitucncy

SHR1 SARJU PRASAD SAROJ
{Mohanlalganj) : Sir, T would like
to draw the attention of the Govern-

ment towards Mohanlalganj Parlia-
mentury Constituency in Uttar Pra-
desh. Scveral National Highways

are passing through this censtituency,
but they are in very bad shape. The
work of thesc National Highways has
not been completed and at some pla-
ces they are narrow at some places
they are still unmetalled and at some
other places only gravels have becn
laid. In the absence of road Jight
on these Highways many sericus road
accidents have taken place, The
water logging on these roads during
rainy season causes pgreat difficulties
to the people using these roads.

Sir, T am giving here the details of
some of the National Highweys such
as Lucknow-Hardoi 10ad via Maliha-
bad, Mochan Road f{rom Mohan to
Hasanganj, Unnav—Kanpur Road,



